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Status Report on behalf of MPPCB in Original Application No. 13/2026 of Tulsi 

Tower Santha V/S State of Madhya Pradesh & Ors. 

1. That, in compliance with the directions of Hon’ble National Green Tribunal (NGT), 

Madhya Pradesh Pollution Control Board (MPPCB) has taken necessary follow-up 

action to ensure compliance of directions of the Hon’ble Tribunal.  

2. That, accordingly, MPPCB issued a letter dated 11.03.2026 to Madhya Pradesh 

Housing & Infrastructure Development Board (MPHIDB), directing them to ensure 

strict compliance with the recommendations made in the Joint Committee Report, 

and the directions issued by the Hon’ble Tribunal in the present matter. A copy of 

the said letter is annexed herewith as Annexure–1.  

3. That, in response to the above letter, MPHIDB submitted its reply vide letter dated 

18.03.2026, wherein the letter given by them to the contractor, M/s. Madhure Infra 

Engineering Pvt. Ltd to comply with the directions of Hon’ble Tribunal is provided 

to MPPCB. A copy of the said letter is annexed herewith as Annexure–2.  

4. That, as part of compliance with environmental regulations, M/s. Madhure Infra 

Engineering Pvt. Ltd has obtained Consent to Establish (CTE) and Consent to 

Operate (CTO) for its Concrete Batching Plant (Mobile Ready-Mix Concrete Plant) 

on 24.03.2026 and 03.04.2026 respectively under the provisions of the Water 

(Prevention and Control of Pollution) Act, 1974, and the Air (Prevention and Control 

of Pollution) Act, 1981 from MPPCB. A copy of the consents is annexed as 

Annexure–3. 
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5. The consent has been granted subject to standard and specific conditions as under: - 

5.1.  Adequate dust suppression measures shall be implemented at all material 

handling and transfer points, and all raw materials shall be properly covered to 

control fugitive emissions. 

5.2. Internal roads shall be paved (cement concrete) and regular water sprinkling shall 

be carried out; wind breaking walls of adequate height shall be provided around 

the plant along with the green netting. 

5.3. Cement silos and batching units shall be operated under enclosed conditions to 

control particulate emissions. 

5.4. That, the noise levels during the construction be within the permissible limits as 

per the Noise Pollution (Regulation and Control) Rules, 2000. 

6. That, MPHIDB obtained Consent to Establish (CTE) from MPPCB on 04.01.2026 

under the provisions of the Water (Prevention and Control of Pollution) Act, 1974, 

and the Air (Prevention and Control of Pollution) Act, 1981 for the Tulsi Green 

Multi Storey Project, which includes the provision for installation of a Sewage 

Treatment Plant (STP) based on Moving Bed Biofilm Reactor (MBBR) technology 

with a capacity of 125 KLD. The proposed STP is intended to ensure treatment of 

sewage generated from the project prior to disposal or reuse, in compliance with 

prescribed environmental standards. A copy of the Consent to Establish is annexed 

herewith as Annexure–4.  

7. That, presently, a septic tank is being used for construction-related wastewater. 

MPPCB is monitoring the compliance status of the project and Consent to Operate 

(CTO) for the building project will be considered after verification of installation 

and proper functioning of the STP and other pollution control systems. 
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8. That, wind breaking walls of adequate height, along with green netting, have been 

provided; construction materials are properly covered, and regular water sprinkling 

is being carried out to control dust emissions. 

9. That, the solid waste generated is being disposed of in accordance with the Solid 

Waste Management Rules, 2016, through handing over the same to the Bhopal 

Municipal Corporation. 

10. That, it is humbly submitted that the project is presently in the construction stage 

and not yet operational; however, during the operational phase in future, if any 

discharge is observed, groundwater and soil quality monitoring with respect to effect 

of discharge on soil shall be undertaken to assess any potential impact. 

11. That, further action, if required, will be taken by MPPCB as per the provisions of 

the Water (Prevention and Control of Pollution) Act, 1974, and the Air (Prevention 

and Control of Pollution) Act, 1981 in case of any non-compliance observed during 

inspection or monitoring.  

12. That, the Hon’ble Tribunal may kindly be pleased to take the present status report 

on record. 

 

Shriniwas Dwivedi 

Regional Officer, 

RO, MPPCB, Bhopal 
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